HIGH COURT OF CHHATTISGARH : BILASPUR
NOTIFICATION

No. 1457/ /Rules/2022 Bilaspur, dated l?}iorlll

In exercise of the powers conferred under Articles 227, 233, 234 and 235 of the
Constitution of India the High Court of Chhattisgarh hereby makes the following
amendments in the Chhattisgarh Judicial Officers (Confidential Rolls) Regulations, 2015,

which shall come into force with immediate effect :-

AMENDMENTS

The following amendments in the Chhattisgarh Judicial Officers (Confidential Rolls)
Regulations, 2015 after Rule - 6 and before the Rule -7 of the Regulation, 2015.

“6(A). In case of transfer/elevation/retirement of the accepting authority,
the remarks recorded by the reporting authority or the reviewing
authority, as the case may be, shall be treated as final.

6(B). The Reporting Authority/ Reviewing Authority, as the case may
be, has supervised the work of Judicial Officer atleast for 3 months as
shown in Schedule-1.

Provided, in absence of the Reporting Authority/ Reviewing Authority
on retirement, death, elevation as a High Court Judge or transfer to
other State, as the case may be, the present Reporting Authority/
Reviewing Authority can write the Confidential Rolls of the Judicial
Officers on the basis of his personal Knowledge, if any, and the
Judgments rendered by the Judicial Officer during the relevant period,
as per Schedule-1.”

By order of Hon'ble the High Court

(Arvind Kdmar Verma)
Registrar General

Endt No. =-S5 72 /Rules/2022 Bilaspur, dated | 9/ ’ 0) 22

Copy forwarded to :-

1. Addl. Registrar-cum-P.P.S. to Hon’ble the Chief Justice, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

2. Private Secretary to Hon’ble Mr, Justice Goutam Bhaduri, High Court of Chhastisgarh, Bilaspur for information
of his Lordship.

3. Private Secretary to Hon’ble Mr. Justice Sanjay K. Agrawal, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

4. Private Secretary to Hon’ble Mr. Justice P. Sam Koshy, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

5. Private Secretary to Hon’ble Mr. Justice Sanjay Agrawal, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

6. Private Secretary to Hon'ble Mr. Justice Arvind Singh Chandel, High Court of Chhattisgarh, Bilaspur for

information of his Lordship.

7. Private Secretary to Hon’ble Mr. Justice Parth Prateem Sahu, High Court of Chhattisgarh, Bilaspar for
information of his Lordship.
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Private Secretary to Hon’ble Mrs. Justice Rajani Dubey, High Court of Chhattisgarh, Bilaspur for information
of her Lordship.

Private Secretary to Hon’ble Mr. Justice Narendra Kumar Vyas, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

Private Secretary to Hon’ble Mr. Justice Naresh Kumar Chandravanshi, High Court of Chhattisgarh, Bilaspur
for information of his Lordship.

Private Secretary to Hon’'ble Mr. Justice Deepak Kumar Tiwari, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

Private Secretary to Hon’ble Mr. Justice Sachin Singh Rajput, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

Private Secretary to Hon’ble Mr. Justice Rakesh Mohan Pandey, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

Private Secretary to Hon’ble Mr. Justice Radhakishan Agrawal, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for information.

Steno to Registrar (Vigilance and I&E/udicia/S&A Cell) High Court of Chhattisgarh, Bilaspur, for
information.

Director, Chhattisgarh State Judicial Academy, High Court of Chhattisgarh, Bifaspur for information.

Principal Secretary, Law & Legislative Affairs Department, Government of Chhattisgarh, Mantralaya,
Mazhanadi Bhawan, Atal Nagar, Nava Raipur {Chhattisgarh).

The District & Sessions Judge, Bastar at Jagdalpur/ Bilaspur/ Durg/ Raigarh/ Raipur/ Rajnandgaon/ Dakshin
Bastar at Dantewara/ Janjgir-Champa/ Dhamtari/ Korba/ Mahasamund/ Kabirdham(Kawardha)/ Uttar Bastar
{Kanker) /Koriya {(Baikunthpur)/ Jashpur/ Balod/Bemetara/Kondagaon/Surajpur/ Sarguja at Ambikapur/

Baloda-Bazar/ Mungeli/ Balrampur at Ramanujganj for information.

The Principal Judge/Judge, Family Court, Bastar at Jagdalpur/ Bilaspur/ Durg/ Raigarh/
Raipur/Rajnandgaon/Janjgir-Champa/Dhamtari/Korba/Mahasamund/ Kabirdham (Kawardha)/ Uttar Bastar
(Kanker) /Kariya (Baikunthpur)/ Jashpu/ Balod/Bemetara/Kondagaon/Surajpur/ Sarguja at Ambikapur/
Baleda-Bazar for information.

Commercial Court, Sector-19, Kotara Bhantha, Naya Raipur, C.G. 492101 for information.

The President, Chhattisgarh State Industrial Court, Near Ghadi Chowk, Raipur with a reguest to circulate all
the Presiding Officers of the Labour Courts for information.

Registrar Ministerial {S&A Cell/C.S.J.A.), High Court of Chhattisgarh, Bilaspur for information.

Ali Joint Registrar, High Court of Chhattisgarh, Bilaspur {or information.

Additional Registrar (Judicial/D.E.&E/HCLSC/Adm.), High Court of Chhattisgarh, Bilaspur for information.
All Additional Registrar (M), High Court of Chhattisgarh, Bilaspur for information.

Officer on Special Duty-cum-Central Project Coordinator, E-Courts Mission Mode Project, High Court of
Chhattisgarh for information.

Member Secretary, Chhattisgarh State Legal Services Authority, Old High Court Building, Bilaspur for
information.

All Deputy Registrar, High Court of Chhattisgarh, Bilaspur for information.
Library, High Court of Chhattisgarh, Bilaspur for information.
Court Manager, High Court of Chhattisgarh, Bilaspur for information.

In-Charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur with a direction to upload in
the official web-site of this High Court.

Deputy Controller, Government Regional press, Khairagarh Road, Rajnandgaon Chhattisgarh with a request to
publish it in the forthcoming issue of Chhattisgarh extra-ordinary Gazette.
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rvihd Kumar Verma)
Registrar General
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